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The Rural Electrification Corporation Limi-
ted have so far (as on 30-6-1972) sanctioned 17
and 19 rural electrification schemes of Rajas-
than and Bihar State Electricity Boards involv-
ing loan assistance of Rs. 912 lakhs and Rs.
1119 lakhs respectively.

(b) The
blow :

requisite information is given

AUGUST 8, 1972

Al Rajas- Bihar

India than
(i) Percentage of
villages electrified 21.6 12.7 12.64
(ii) Percentage of
rural population so far
devoid of amenity of
electrification. 55.0 733 769

(c) The period during which all villages in
India including two States viz. Rajasthan
and Bibar will be electrified would depend
upon the resources available in the Fifth and

subsequent plans.

Imports channelised through State Trad-
iag Agencies

1338. DR. H. P. SHARMA : Will the
Minister of FOREIGN TRADE be pleased to
ftate :

(a) the percentage of the country’s imports
that were channelised through State Trading
Agencies during the past three years ; and

(b) the pretisc policy of Governiment in this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN "TRADE (SHRI
A. C. GEORGE) : (a) On present indications,
the share of public scctor in the import trade
will bé 70 to 75%. However, information
about the share of public sector in the import
trade during the past three years is being col-
lected and will be laid on the Table of the
House.

(b) It is the declared policy of the Govern-
ment to progressively canalise the bulk of our
imports through public sector agencies.

Trade with Rhodesia and South Africa

1339. DR. H, P. SHARMA : Will the
Minister of FOREIGN TRADE be pieased to
state::

(a) whether the U. N's cconomic sanctions
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against Rhodesia and South Africa have been
violated by certain members of the U. N.
including India ; and

(b) if so, the precise nature of exports to
and imports from these countries by India
during the past three years, indicating the
names of the items and cost thereaf and the
reosons for violation of such sactions ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) India has not violaed
the economic sanctions |jimposed by the
Security Council against Rhodesia and South
Africa.

(b) Deoes not arise.
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